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Shri 8&smDatarl: In view of the 
fact that the problems of the Sche-
duled Tribes, the Scheduled Castes 
and other Backward Classes are all 
handled together by one Commissioner 
at present, may I know whether the 
suggestion was made that there 

'mould be a separate Commissioner 
for the Scheduled Tribes alone? U 
110, what is the reaction of the Gov-
ernment so tar? 

8bri Datar: That is one of the 
recommendations made by the Com-
mission. Government are giving their 
fUll attention to this question also. 

8hr1 GaDapa" Bam: What were the 
steps suggested by the Commission 
for the economic and educational 
development of the Scheduled Areas 
and Scheduled Tribes? 

8hr1 Datar: The hon. Member is in 
poesession of a copy of this Report. I 
Deed not giv~ a summary thereof. 

8hr1 KUDban: Has the Commission 
pointed out that the tribal people 
who were displaced as a result of 
the river valley pt'Ojects have not 
been properly resettled? 

8hr1 Datar: The interests of the 
tribal people in the tribal areas are 
tully taken into account in the Com-
mission's report, Rnd Government 
would try to implement as many of 
Its recommendabrns as possible. 
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,ShrI Datar: Government would 
consider all the recantmendaUons of 
this particular Commission. 

8Iui DMantlla Deb: May I know 
whether any time-limit has been 
given to the State Governments dur-
ing which their opinions shall be sent 
to the Centre? 

The MbaIster of Rome AIIalrs (8br1 
LaI Bahadur Shastri): No time-limit 
as such has been fixed, but we want 
the State Governments to convey their 
comments as early as possible. I 
hope that it will be possible to dis-
cuss this metter in the next sessiOD 
of Parliament. In the meanwhile the 
Central Government is already look-
ing into those recommendations and 
we will be making up 01.U: .minds in 
regard to every recommendation 
within a month or a month and a 
bait. 
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Some Hon. Members: The answer 
may also be read in English. 

The Minister of State In the Minis-
try or Rome Affairs (Sbri Daw): 
(a)A copy of the recommendations 
made by the Central Prohibition Com-
mittee a.t its second meeting is laid 
on the Table of the House. [See Ap-
pendix n, annexure No. 1J. 

(b) As stated in reply to Unstarred 
Question No. 181, recommendations IV 
VI, IX· and X have been implemented 
and the remaining s«!ven are under 
eonsidera.tion. 
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Shrl Datar: So far as the Sub· 
committee is conC€'rned, it has stated 

that along with the implementatiim 
of the prohibition programrre, the 
Government should give attention ., 
educating the public about the beM-
fits of prohibition. According to that 
programme, the Planning Commission 
are making certain grants and certaiD 
conferences also are being held in au. 
respect. 

Shri Kamaran: The Revenue Mim.-
ter of Kernla said in a Seminar l1li 
Prohibition, recently, that his Gow-
ernment would not be in a posi~ 
to Implement thl! programme unleas 
the Central Government gave them 
assistance. 

Shri Datar: I am hoping that it is 
not the final opinion of the Stale 
Government. 

Shri Harl VishnD Kamath: Ac-
cording to the statement }aid on the 
Table, the Central Prohibition C0m-
mittee has says that "it is the conaicJ-
ered opinion of the Central Prohibi-
tion Committee that there ought to. 
be complete prohibition in India In-
c!'llding the States and Union Terri-
tories, before the end of the Thlrct 
Five Year Plan". The Minister, 
on the floor of the House, saS 
the other day that the Governmenb 
of the U.P., West Bengal, Madhlll 
Pradesh, Bihar and Kerala have ask. 
for 100 per cent Central assistaJHle 
to meet the los8 in excise revenue 
plus the cost of enforcement and .re-
habilitation. Will this not constitute 
an insuperable hurdle in the ilJQ)Je.. 
mentation of the recommendations of 
the Committee? 

Shri Datar: It is not an insuperable 
hurdle at all. The hon. Member wiD" 
see that in August last, the Plllnnln, 
Commission and the Government 01 
India have informed the State Gov-
ernments that they would bear half. 
the cost in respect of the shortfaD 
caused by loss in excise revenue aJI41 
thereafter, certain reactions have been 
received. The han. Member wm 
kindly note that the Central ProhJ~ 
tion Committee on which are repre-
sented all the States and certa. 
Cen!.ral non.official organisations ha. 
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taken a decision that there ought to 
~e complete prohibition in the whole 
of India. What appears to be insuper-
able is likely to be got over after 
luI! discussion. 
" ' 
,1 Shrl Vldya Charan Shukla: I would 
like to know how many of the recom-
mendations that concern the State 
Governments which have been made 
liy the Central' Prohibition Committee 
liave been accepted by the State GQv-
ei'nl1!ents and how many of them have 
been rejected or are under their 
co,uiideration? 

Shrl Datar: I have placed the re-
<:9mmendations on the' Table of the 
House. Copies of these recommenda-
tions have be~n sent to all the Statf' 
Governmen.ts. W" are awaiting their 
reactions to these recommendatio" 
Then,'the next mneting of the Central 
Prohibition Committee will .take stock 
of ,·the whole situation and will de-
cide the further' programme in this' 
respect. 

Shri Vlclya (Jharan Shukla: My 
question has not been answered. 

~'Jilhri Banumanthaiya: Was the Cen-
t\"al Prohibition Committee fully re-
~,sented in the sense that anti-prohi-
~ltlOnists were also members of this 
eo,~ttee? 

Shri Datal': On this- committee are 
rliPresented the Ministers in charge, 
of : Plohibiti"on in all the States. In 
.crdition, there are representatives of 
certain non-oftlcial Centr!!l organisa-
tions. Secondly, there are representa-
tiV!!S Df the other concerned Minis· 
tiies also. 

Shri Banumanthaiya: JlIy question 
was whether only prohibitionists were 
rppresented 'on that ~mmittee or 
there was also opinion contra so that 
Q,ros and COns may be examined 
thDroughly. 

; Shrl Datal': Pros and cons are al-
ways examined quite thoroughly. All 
th.e State Governments are represen-
tCd 9n that committee. That itself is a 'very important factor, 

, . 
Sbn YaUamancla Beclclyi' In view' of 

the fourth recommendation, will the 
Government postpone the further ex· 
tension of pohibition in' other, parts 
of the country? 

Shrl Datal': I am hoping that it will 
not be postponed. 

Shri Hem Barua: May I know whe:-
ther it is a fact that penn its are al-
lowed to persons for' drinking even 
in probihited areas, and if so, whe-
ther these pemits have not defeated 
the purpose of prohibition in these 
areas? 

Shri Datal': ,That is a question 
more for ,the State Governments to, 
consider. There are' certain States. 
where there' is complete prohibitiol\; 
there are others where there is par~ 
tial prohibition. I am aware that all 
the States will take sieps to imple •. 
ment \>rohibi.tion to the' !!xtent tha~ 
it i~ possible in their States. 

Sbri Tyagi: Has this committee 
mad'e any, recommendation for, an 
intensive campaign of educative PI;'O-
paganda in temperance in .the coun· 
try, and if so, 'may I know whether' 
Government are taking it up? 

Sbri Datal': Yes, my hon. friend ts 
right in saying this. It was consid-
ered 'necessary that public OpiniOn 
should be fully educated. The han. 
Member is aware that for that pur-
pose, a conference or a convention 
was held here, of all 'the workers in 
the cause of ,prohibition in the whole 
of India. Similar conferences are 
being held, and workers also are be· 
ing trained in various camps. 

Shrt. Tyagi: The workers do no not 
drink. I am talking of those persons 
who are addicted to drink; I am talk-
Ing of propaganda amongst those who 
are addicted to drinkin.g. I am not 
talking of the workers. 

Shrt. Datal': The workers have to 
carry on educative propaganda. 
wherever there are drunkards, and 
the drunkards are to be weaned aWay 
from drinking. 
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Several Bon. Members rose--

Mr. Speaker: J find that there are 
as 'many as about twenty hon. Mem-
bers more who want ,to ask supple-
mentary questions. Therefore, I 
snail pass on to the next question. 

Sbrl Barl VlSbnu Kamatb: Let us 
have a special discussion on this. 

Correspondence courses and eveDlDr 
colleges 

*M9. Sbri D. N. Tiwary: Will the 
Minister of Education be pleased to 
state: 

(a) whether the committee set up 
to consider the details of the scheme 
of correspondence courses,' and even-
ing colleges has submi.tted its report: 
and 

«b) if so, the main recommenda-
tions and findings of the Committee? 

The MlDi~ter of Education (Dr. IL 
L. Shrlmali): (a) No, Sir. 

(b) Doe;; not arise. 

I may, however, add that it is 
expected that the report will be sub-
mitted by the end of this month. I 
may also add that the expert com-
mittee has recommended in the 
meanwhile that the correspondence 
courses might be started at Delhi Uni-
ver~ity from the next session, and 
other universities which have agreed 
to start correspondence courses might 
wait for a period of six months to 
watch this experiment and then 
undertake the work. 

Shrl D. N. Tlwary: May J know 
whetner tne correspondence course. 
have been started at the Delhi Uni-
versity, and if so, the details of the 
same? May J know how they are 
conducting them? 

Dr. K. L. Shrlmali: As I said' a little 
while ago, the Delhi University is 
expected to start the course in July 
next, and it is being worked out by 
the university. 
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Shr" Tyagi: Will the facility ,~ 
radio broadcasting also be availed cd 
in this scheme? ' 

' .. ' 
Dr. K. L. SbrlmaU: Yes, ,the 'radii 

also could be supplemented; , • 

'Shrl Harl VlSbnu Kamath:. r. 
there any truth in some press .re~· 
to the elTect that certain bogus, 1nS.ti.~ 
tutions have also opened or ax;e abo,lIt 
to launch similar corresp.ondence 
courses, and if so, what :safeguilrd. 
have been devised by Government 
against such institutions trading" in 
~uch courses? ' 

Mr. Speaker: The main que.f.i~D 
relates to the committee that wil' 
specially constituted .... 

.. ~ 
~brl D. C. Sharma: How doei. M7 

hon. friend know about the liogUi' 
inStitutions? 

Shrl Barl Vishnu Kamath: There 
are press teports. 

" Mr. Speaker: Order, order.," I ,inn 
asking the hon. Member to consider 
this thing. The main question rehiteii 
to the recommendations of the cOm-
mittee that. had been appointed 'to' 
consider this, whether that report hal 
been received, what the further pro-
gramme is, and 'so on, and not ,ab,out , 
Government taking action agiiinst:t~e 
bogus institutions that have started' 
this. . .' 

Shrl Barl Vishnu Kamath: May I 
submit that the very action of Gov- , 
ernment in askine ·thia. committee to ' 




